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Memorandum of Understanding between the Government of India (Ministry of Defence,
Department of Defence Production) and the Garden Reach and Shipbuilders and
Engineers Limited (GRSE), for the year 2009-2010. [Placed in Library. See No. L.T.
172415/ 07 ]

Memorandum of Understanding between the Government of India (Ministry of Defence,
Department of Defence Production) and the Mazagon Dack Limited (MDL), far the year
2009-10. [Placed in Library. SeeNo. L.T. 171/15/09]

Memorandum of Understanding between the Government of India (Ministry of Defence,
Department of Defence Production) and the Goa Shipyard Limited (GSL), for the year
2009-2010. [Placed in Library. SeeNo. L.T. 168/156/09]

Memorandum of Understanding between the Government of India (Ministry of Defence,
Department of Defence Praduction) and the Bharat Electronice Limited (BEL), for the
year 2009-2010. [Placed in Library. SeeNo. L.T. 169/ 16/0%]

(MR. DEPUTY CHAIRMAN in the Chair)

Special order of Ministry of Home Affairs relating to the Government
of Karnataka for the financial years (2003-2009)

THE MINISTER OF STATE IN THE MINISTRY OF HCME AFFAIRS (SHRI AJAY MAKEN): Sir, |

lay on the Table, under sub-section (3) of Section 12 of the Governors (Emoluments, Allowances
and Privileges) Act, 1982, a copy (in English and Hindi) of the Ministry of Home Affairs Special Order
dated the 18th June, 2009, increasing ex-post facto the amaount under various heads of Schedule-|l
ta the Gavernors (A\Iowances and PrivHeges) Rules, 1287, relating to the Governor of Karnataka for
the financial years, 2003-2004, 2004-2005, 2005-2006, 2006-2007, 2007-2008 and 2008-2009.
[Placed in Library. SeeMa. L.T. 43/15/09]

Qutcoms Budgst (2009-10) of the Ministry of Textiles

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRIMATI PANABAKA LAKSHMID):

T HATerd ® I #aAY (3f oo ") - wE e, A

Sir, | lay on the Table a copy (in English and Hindi) of the Outcome Budget for the year 2009-10 of
the Ministry of Textiles. [Placed in Library. SeeNo. L.T. 115/ 16/0%]

MOTION FOR ELECTION TO THE COMMITTEE ON OFFICIAL LANGUAGE

fa
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“That in pursuance of sub-section (2) of Section 4 of the Official Languages Act, 1963 (12 of

1963, this House do proceed to elect, in accordance with the system of proporticnal

representation by means of single transferable vate, ane Member from amongst the Members of

the House, to be a member of the Committes on Official Language, in the vacancy caused due
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1o the resignation of Shri Rigvijgy Singh from the membership of Rajya Sabha w.e. i the &th April,
20097

The motion was adopted.

MOTION FOR ELECTION TO THE COFFEE BOARD

THE MINISTER OF COMMERGCE AND INDUSTRY (SHRI ANAND SHARMA): Sir, | move the

following Motion:

“That in pursuance of clauge (b) of sub-section (2) of Section 4 of the Coffee Act, 1242 (VI of
1342, read with sub rule (1) of Rule 4 of the Coffee Rules, 1955, this House do proceed to elect,
in guch manner, as the Chairman may direct, cne Member from amongst the Members of the
House, to be a member of the Coffes Board, when it is reconstituted on the expiry of ite present
term on the 10th July, 2009.”

The motion was adopted.

MOTION FOR ELECTION TO THE CENTRAL SILK BOARD
THE MINISTER OF TEXTILES (SHRI DAYANIDHI MARAN) : Sir, | mave the following Maticn:

“That in pursuance of clause (¢} of sub-section (3) of Sectian 4 of the Central Silk Board Act,
1348 (LXI of 19487, read with sub-rule (1) of Rule 5 of the Central Silk Board Rules, 1955, this
House do proceed to elect, in such manner as the Chairman may direct, one Member from

amongst the Members of the House to be a member of the Central Silk Board ™

The motion was adopted.

MATTERS RAISED WITH PERMISSION
Damagse caussed dus to release of water from Ranganidi Dam of Bhutan

SHRI BIRENDRA PRASAD BAISHYA (Assam): Sir, the Brahmaputra is an ancient civilization of
our country which s today under great threat due to the construction to the big river dam in
neighbouring State, and in the Bhutan Kingdom. Sir, the release of excess water from the Kurichhu
river dam of Bhutan ig responsible for the floods in Nalbari, Rongia, Baksa and Barpeta districts of
Aggam. Sir, the release of excess water from Ranganidi dam s equally respongible for the floods in
Dhemaji, Dhakuana and Lakhimpur districts of Assam. Sir, now, the canstruction of new big
interstate dam, lower Subansirl hydro-electrical project, creating threat to the State of Assam and
the other States of the Narth-EFastern Begion. Sir, the proposed dam site ig 2.3 kilometres upstream

of Gerukamukh village of Dhemaji district of Assam. Sir, 160-meter high dam will sLbmerge 3436
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